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CENTRAL ADMINISTRATIVE TRIBUNAL
KOLKATA BENCH, KOLKATA

0.A/350/430/2016 J Date of Order: 30.03.2021.
Coram: Hpn’bleDll-. (Ms:) NanditaChatterjee, Administrative Member
PAMPAR SARKAR DAS
--Applicant
-VTS~‘
N.E. F. RAILWAY
: --Respondents.

For The Applicant(s): NONE

O For The Respondent(s): MR. S. BANERJEE, COUNSEL

ORDERORAL)

Per: Dr. (Ms.) NandfitaChatteriee, Member (A):
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None appear"ed on behalf of the applicant despite repeated calls.
Therefore, 1t is prefumed that the applicant has lost interest to pursue the
matter any furthe'r and, accordingly, the matter is dismissed for default

invoking Rule 15 (1) of the CAT (Procedure) Rules, 1987.

2. Ld. counsel for tfhe respondents is present.

;7

ST .
b
R s .

(Nanc{{taChatterjee)
Member (A)

S}




